THE HIGH COURT OF MEGHALAYA,
SHILLONG

No. HCM. 11/29/2013/1517 Dated, Shillong the 29™ May, 2014

QUOTATION

Sealed Quotations affixing non-refundable court fee stamp of Rs 20/- (Rupees Twenty only)
are hereby invited from intending Firms for supply of Uninterruptible Power Supply specified below

for the financial year 2014 - 2015.

The Rates quoted with terms and conditions and F.O.R Office of the undersigned will be
received during Office Hours upto 10™ June, 2014 at 2:00 PM and will be opened on the same day at

2:30 PM in the presence of the Quotationers or their representatives, if any.

Quotationers received after the above date/time will be summarily rejected. And the

undersigned reserved the rights to accept or reject any of the Quotations.

e APC 600VA

e Output-Power Capacity - 360 Watts/600 VA
e Max Configurable Power - 360 Watts/600 VA
e Normal Output Voltage — 120V

e Backup —30 minutes

e warranty period of 1 (one) year (for battery 6 months)

REGISTRAR GENERAL




